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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
Original Application No.135/2024
Khusbu Singh ...Applicant
Versus

State of U.P. & Ors. ...Respondents

REPLY ON BEHALF OF RESPONDENT NO. 03 DISTRICT MAGISTRATE

MOST RESPECTFULLY SHOWETH:

1. That this Hon’ble Tribunal vide its order dated 24.10.2024 passed in
O.A. No0.135/2024 Khusbu Singh Vs State of U.P. & Ors. had
directed the Member Secretary and SEIAA U.P. to explain as to how
and in what circumstances consent and clearance were issued
permitting mining activities in prohibited area and that too in violation
of directions of the Hon’ble Supreme Court- The operative part of the
order dated 24.10.2024 passed by this Hon'ble Tribunal is as

follows:-

22. In these circumstances, we direct Member Secretary, UPPCB

and SEIAA, UP to explain as to how and is what

circumstances, consent and clearances were issued for
- jpermitting mining activities in prohibited areas and that too in

violation of directions issued by Supreme Court. Similar reply

\g’\ shall also be submitted by concerned District Magistrates,

Sant Ravidas Nagar (Bhadhoi), Mirzapur and Prayagraj.

23. If no valid justification is submitted, Member Secretary,
UPPCB, Member Secretary, SEIAA, District Magistrate, Sant

Ravidas Nagar (Bhadhoi), District Magistrate, Mirzapur and
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District Magistrate, Prayagraj shall remain present. before

Tribunal on the next date.

24. List for further consideration on 20.11.2024.

That in regard to banning of sand mining by sand mining lease
holders and fishing by boatmen / local villagers in the area extending
up to 30 km from both banks of the river Ganga under_the districts of
Prayagraj, Bhadohi and Mirzapur, which has been declared as Turtle
Wildlife Sanctuary by the notification number-346/81-4-2020-
823/2008 TC dated 17.03.2020 of the Government of Uttar Pradesh,
by letter number-2018/15-1 dated 14.12.2023 of the Divisional
Director, Social Forestry Division, Prayagraj, by clarifying the
identified villages of Prayagraj district and the Turtle Wildlife
Sanctuary area, request was made for the conservation of turtles
and other aquatic animals in the wildlife sanctuary, in the area
extending up to 30 km from both banks of the river Ganga and
outside its boundary at least 10 km of land not to sanction any new
mining lease for sand mining and the previously sanctioned sand
mining lease should be cancelled. True copy of dated 14.12.2023 of
the Divisional Director, Social Forestry Division, Prayagraj is

annexed herewith and marked as Annexure R-1'(pg No. to )

That in continuation of the above letter dated 14.12.2023 of the

orest Department, by letter number-2399/ Mineral /2023-24 dated

N, )6.01.2024, the Mines Inspector, Prayagraj and Surveyor, Regional

Office, Prayagraj were directed to conduct a field investigation in the
case and provide a clear investigation report. True copy of letter

dated 06.01.2024 is annexed herewith and marked as Annexure R-

2 (pg No. to ) \%/



That in compliance with the said order, the investigation team
inspected 10 ordinary sand blocks of the Ganga river and submitted
the investigation report dated 12.01.2024, in which it is mentioned
that "The distance of the above leases was matched on the basis of
the coordinates of the banks of the Turtle Sanctuary given by the
Forest Department, it was found that all the approved and proposed
mining areas of ordinary sand in the Ganga river bed area located in
Prayagraj district are located at a distance of more than 10 km from
the Prayagraj border of the Turtle Sanctuary." True copy
of investigation report dated 12.01.2024 submitted by the

investigation team is annexed herewith and marked as Annexure

R-3 (pg No. to )

That with reference to order déted 10.11.2021 passed by the
Hon’ble Supreme Court New Delhi in Civil Appeal No. 3661-3662 of
the year 2020 titled State of Bihar Vs. Pawan Kumar, letter dated
04.12.2023 of Ministry of Environment, Forest and Climate Change,
Government of India and letter dated 14.12.2023 of Director/Member
Secretary, State Level Expert Appraisal Committee, Environment
Directorate, U.P., letter No. 2182/M-228 Mineral of Director,
Directorate of Geology & Mining, U.P., Lucknow and in compliance
of with the order given by Policy-2017 DSR dated 12.02.2024, in
District Prayagraj Sub Divisional Committee (SDC) has been

constituted by order number-2984/ Mineral /2023-24 dated

.2024 in which the following members are nominated:-

Sub-Divisional Magistrate, Sadar, Meja, Bara, Karchana,

Handia, Soraon, Koraon and Phulpur Prayagraj

g
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2 Forests Regional officer nominated by Divisional Director,

Social Forestry Division, Prayagraj
3. Executive Engineer, Irrigation Department, Prayagraj.

4. Regional Officer, Pollution Control Board, Prayagraj.

5. Mines Inspector, Prayagraj.
6. Surveyor/ Cartographer, Regional Office, Prayagraj.

True copy of order dated 11.03.2024 is annexed herewith and

marked as Annexure R4 (pg No. to )

6. That in continuation of the above, by letter number-436/15-1 dated
08.08.2024 of forest department regarding inclusion of ordinary sand
mining area in new district survey report , it was told that giving no
objection certificate is not possible for block number-29 of plot
number-2A of village Paranipur Kachhar situated within Tehsil Meja
of district Prayagraj, block number-30 of plot number-2A, 45, block

- number-31 and 32 of plot number-01, 61A and by letter number-
445/15-1 dated 09.08.2024, it was told that no objection is possible
to be issued for sand mining lease within radius of 10 km of the eco-
sensitive zone of Turtle Wildlife Sanctuary on block of 33 and 34 of
plot No.1 of village Bhuipara Kachhar situated within thesil Meja.
True copy of letter dated 08.08.2024 of forest department is

annexed herewith and marked as Annexure R-5 (pg No. to )

True copy of letter dated 09.08.2024 of forest department is

annexed herewith and marked as Annexure R-6 (pPg No. to )

By letter number-G00779/NGT of Regional Officer, Regional
ice, Uttar Pradesh Pollution Control Board, Prayagraj OA No.
135/2024 dated 16.08.2024 (Annexure-8) by which in compliance of

order dated 30.07.2024 passed in OA No. 135/2024 Khushboo

|1




Singh vs. state of Uttar Pradesh request was made that i any

mining lease has been issued in the Turtle Wildlife Sanctuary falling

In Prayagraj district, then action should be taken and in which regarg

by aforementioneg letter of Forest Department issuing no objecti

Certificate for Which mining area to be not possession, the same has

been Cancelled, the details of which are as follows:-
S| N —
No. —m Name of area

date of lease Remark
—_— _ fi
holder Tehsil VI TB [Rakb | gpoetion | PeMod
ck a
: No. | (hec. Issued In
S
1 \'\

) earlier
B I e N W 6 7 E
€ja, P il ——
enterprises prop. Hanjdia aranipur 29 | 5.00 06.09.201 20.11.2018 The mining lease has

" 9 to been cancelled by
th" Prakash 28.11.2023 order no.
Zygfsarisl_ht:kla 1175/mineral/ e-
Chandra Shaukla auction sand/2019-2¢
R/o villags dated 19.10.2019
ParmanandpurTeh
sil Handia
Prayagraj
2 M/s N_Iahlp Meja/ Paranipur 30 | 5.00 | 06.09.201 06.01.2021 The mining lease has
Con_structl_on Erop. Handia 9 to been cancelled by
Shri Mahip Singh 05.01.2026 order no.
son of lat_e Shesh 1261/mineral/2023-24
P(atap Singh R/o dated 11.07.2024.
Vishenpura P.O.
: = = Deharia Uruwa ..
) ; Tehsil Meja B
> Prayagraj

3 Smt. Shakuntala Meja/ Paranipur 31 5.00 | 06.09.201 05.01.2022 The mining lease has
wife of Shri Punjab Handia
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9 to been cancelled by
Singh R/o village 04.01,2027 order 10-
Bishenpura P.S. ‘ 1002/Mineral/2024-25
Deharia Tehsil ) dated 22.08.2024.
Meja Prayagraj g Again, by letter
number-917 dated
24.09.2024 of the
Forest Department,
the No Objection
Certificate has been
issued for the area in
____Question.
4, M/S Singh Meja Paranipur 32 | 5.00 [ 06.09.201 - The Letter of Intent
"2 construction Prop. 9 No.-1042/Mineral/
Shri Dhiraj Singh b 2022-23, dated
son of Shri 09.09.2022, issued for
Kamlaker Singh the said mining area
R/o village and has been cancelled by
1 Post Ghurpur order 10-
! Tehsil Bara 1000/Mineral/2024-25
| Prayagraj dated 22.08.2024
5. M/s Gayatri Meja Paranipur 33 | 5.00 | 06.09.201

- The Letter of Intent
construction Prop.

9 No.-2514/Mineral/
Smt. Gayatri Singh . :

2023-24, dated
address- Phase-2 25.01.2024, issued for
Seopur Pandeypur

the said mining area

has been cancelled by
Varansi ehcance
1091/Mineral/2024-25
dated 22.08.2024
Bhuipara 34 | 5.00 | 06.09.201 - The Letter o{ Intent
s r;\/rcl;grsllngh Mela i 9 No.-1545/M|ner:ll
2022-23, date
P Dtharréwlengralo 9.09.2022, Issued for
at apM ngakhas the said mining area
< 'Ia’g:paz;\;l‘anda has been cancelled by
order
Wela Preysors) No.508/Mineral/2023-
24 dated 29.05.2023

7. That ordinary sand mining area mentioned at serial number 01 of the

above table, Tehsil Meja / Handia, Village Paranipur Block No.-29,
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Area 500 Hectare, for which Forest Department had issued No
Objection Certificate dated on 06.09.2019, from 20.11.2018 to
28.11.2023 in favour of M/s Prakash Enterprises Prop. Shri Prakash
Chandra Shukla son Shri Lal Chandra Shukla resident of village
Paramanandpur, Tehsil Handia, Prayagraj. Due to violation of UP
Sub Mineral (Prevention) Rules-1963 and the conditions of lease
deed by the lessee, it has been cancelled by order number-1175/

Mineral / E-auction sand / 2019-20 dated 19.10.2019.

In the process of preparing the new District Survey Report
2024, tlhe Divisional Director, Social Forestry Diviéion, Prayagraj,
vide letter no. 436/15-1 dated 08.08.2024 did not issue forest
clearance certificate for the said general sand mining area as it falls
within the boundary (10) km) of the Eco-sensitive Zone of Kachhua
Wildlife Sanctuary. In complia‘nce with the order dated 24.10.2024
passed in OA No. 135/2024, in order to clarify the situation from the
Divisional Director, Social Forestry Division, Prayagraj by letter No.-
2116/ Mineral /2024-25 dated 05.11.2024, the Divisional Director,
Social Forestry Division, Prayagraj by letter No.-1447/15-1 dated
09.11.2024 has stated that the said ordinary sand block number-29
is outside the boundary (10 km) of the eco-sensitive zone of turtle
Wildlife Sanctuary. True copy of letter dated 05.11.2024 of Divisional
Director, Social Forestry Division, Prayagraj is annexed herewith

gnd marked as ANNEXURE R-7 (Pg. No. to ).

b
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On the basis of the report submitted by the Divisional Director,
Social Forestry Division, Prayagraj by letter dated 09.11.2024, the
said block number-29 is outside the eco-sensitive zone of Turtle
Wildlife Sanctuary. Therefore, the said block number-29 is not
covered by OA No.-135/2024 Khushboo Singh vs. State of Uttar

Pradesh and others.

/8. Thatin the ordinary sand mining area marked at serial number 02 of
the above table, Tehsil Meja / Handia, Village Paranipur Block No.
30, area 5.00 hectare, for which Forest No Objection Certificate was
issued by the Forest Department on 06.09.2019, mining lease was
sanctioned / executed in favor of M/s Maheep Construction Pro. Shri
| Maheeb Singh son of late Shesh Pratap Singh resident Vishenpura,
| PO Doharia, Uruwa, Tehsil Meja, Prayagraj from 06.01.2021 to
05.01.2026. Due to violation of the conditions of UP Sub Mineral
(Prevention) Rules-1963 and lease deed by the'lessee, it was

cancelled by order number-1281 / Mineral / 2023-24 dated
11.07.2024.

In the process of preparing the new Districf Survey Report
2024, due to falling within the perimeter of the boundary (10 km) of
the Eco Sensitive Zone of Tu‘rtle Wildlife Sanctuary, the Divisional

{ Director, Social Forestry Division, Prayagraj for the said general

sand mining area by letter number-436/15-1 dated 08.08.2024 did

not issue forest no objection certificate. In compliance with the order

. dated. 24.10.2024 passed in OA No. 135/2024 letter number-

Prayagraj, as such the Divisional Director, Social Forestry Division,

\
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Prayagraj by letter number-1447/15-1 dated 09.11.2024, has stated
the said ordinary sand block number-30 to be outside the boundary

(10 km) of the Eco Sensitive Zone of Turtle Wildlife Sanctuary.

In continuation of the order dated 24.10.2024 passed in the
OA No. 135/2024 in question the Regional Officer, UP Pollution
Control  Board, Prayagraj, by letter No. G01101/0A No.
135/2024/2023-24 dated 05.11.2024, request was made to provide
details of the period of operation of sand mining .lease, the total
quantity of sand mined during the operational period‘ (working days),
mining area and departmental action taken against the lessee etc. in
respect of ordinary sand block number-30A. In continuation of the
said letter, the desired report was made available to Pollution
Control Board by letter No. 2161/ Mineral /2024-25 dated
08.11.2024 of the Mining Department, Prayagraj. On the basis of
the above, the mining lease was operated for a total of 546 days
from 01.01.2022 to 31.12.2023 (except July, Augusf and September
in rainy season) in favour of M/s Maheep Construction Pro. Shri
Maheep Singh son of late Shesh Pratap Singh resident of
Vishenpura, P.O. Gahariya, Uruwa, Tehsil Meja, Prayagraj for sand
mining in ordinary sand block number-30 village Paranipur, Tehsil
Meja, Handia, Prayagraj area 5.00 hectare of river Ganga. During
the said period, consent from the State Board was not issued to the
project proponent. Due to the said project proponent operating the

sand mining lease without obtaining consent (water and air) from the

_\State Pollution Control Board, by letter number-H 19629/C-2/N of

l

e Chief Environment (Circle-2), Board Headquarters, Lucknow

show cause notice was issued for imposing environmental

compensation (EC) of total amw@of Rs §4,60,000.00 (Rupees Fifty
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Four Lakh Sixty Thousand Only) by letter No. H 19629/C-2 NGT No.
627/24 dated 11.11.2024. True copy of letter No. GO1101/OA No.
135/2024/2023-24 dated 05.11.2024 of Regional Officer, UP
Pollution Control Board, Prayagraj is annexed herewith and marked

as is annexed herewith and marked as ANNEXURE R-9

True copy of show cause notice dated_11.11.2024 is annexed

herewith and marked as ANNEXURE R-10 (Pg. No. to )

‘Heﬁce, on the basis of the report submitted by the Divisional
Director, Social Forestry Division, Prayagraj, dated 09.11.2024, the
said section number-30 is outside the eco-sensitive zone of Turtle
Wildlife Sanctuary. Hence, the said section number-30 is not
covered by OA number-135/2024 Khushboo Singh vs. State of Uttar

Pradesh and others.

That in the ordinary sand mining area mentioned at serial number 03
of the above table, Tehsil Meja / Handia, Village Paranipur Block
No.-31‘, Area-5.00 Hectare, for' which Forest No Objection Certificate
was issued by the Forest Départment on 06.09.2019, the mining
lease from 05.01.2022 to 04.01.2027 was approved / executed in
favor of Mrs. Sh‘akuntala, wife of Sri. Punjab Singh, resident of
Village Vishenpura, PO Dohariya, Tehsil Meja, Prayagraj. In the
process of preparing the new District Survey Report 2024, the

Divisional Director, Social Forestry Division, Prayagraj, letter No.

436/15-1 dated 08.08.2024 did not issue forest clearance certificate
. the said ordinary sand mining area as it fell within the boundary

(10 km) of the eco-sensitive zone of Turtle Wildlife Sanctuary, on the
basis of which the mining lease was cancelled by order No.

1692/Mineral/2024-25 dated @2024. True copy of letter dated

623
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11.

22.08.2024 is annexed herewith and marked as ANNEXURE R-11

(Pg.No. to )

That due to cancellation of the said mining lease, the conditional
consent dated 20.05.2023 issued by the State Board to the said
project proponent has been rendered ineffective till further orders by
the Chief Environmental Officer's letter No. H 16248/C-2/NGT-
71/2024 dated 27.08.2024. True copy of letter dated 27.08.2024 is

annexed herewith and marked as ANNEXURE R-12 (Pg. No. to )

That regarding the said ordinary sand block number 31, in the
sequenice of letter number-436/15-1 dated 08.08.2024 of Divisional
Direct‘or, Social Forestry Division, Prayagraj, in which the said block
was stated to be in the Turtle Wildlife Sanctuary Zone, in which the
said block was said to fall in the Turtle Wildlife Sanctuary Zone, in
the sequence of the endorsement letter number—4054 dated
02.09.2024 of the then District Magistrate, Prayagraj on the
application dated 02.09.2024 submitted by the lessee Mrs.
Shakuntala Devi wife of Mr. Punjab Singh resident of village
Paranipur, Meja, Prayagraj the Divisional Director, Social Forestry
Division, Prayagraj by Letter No. 917/15-1 dated 24.09.2024 has
given following report and No Objection Certificate was issued for
the said plot as Block No. 31 because of being outside the Eco
Sensitive Zone (10 km) of Turtle Sanctuary. True copy of letter dated
24.09.2024 of Divisional Director, Social Forestry Division,

rayagraj is annexed herewith and marked as ANNEXURE R-13




n
"In the course of the referenced application and the
endorsement thereon by the District Magistrate, Prayagraj, the area
of 5.00 hectare of plot no. 1 61A, block no. 31 of the Ganga river in
village Paranipur Kachhar situated in Tehsil Meja of district
Prayagraj, whose details are as follows, was again examined

through Google Earth.

Tehsll Vill. Property/ Block Rakba Jlocordinate
Plot No. No. (in hec.)
latitude Longitude
2 3 4 5 6 7 8 9
Meja Paranipur 1.61Ka 31 5.00 | 12.35 A ] 25°18°4290N 82 10:09.18 E
Kachhar .

B | 25°18'49.22N 82°10'09,84 E
C | 251849.21N° 82°10'00,65 E
D [ 25184284 N° 8210 03.06 E

According to the current Google imagery dated 24.09.2024,
: the nearest point A of block no. 31 to Kéchua Sanctuary is (25° 18'
42.90 N 82° 10'12.18' E). As the boundary of the Ganga river bank
(Turtle Sanctuary) is outside the eco-sensitive zone (1 0 km) from the
L cnrcumference of the circle drawn in 10 km radius WIth point A as the
center, the No Objection Certificate for the said plot is given under
-the following conditions- |
In compliance with the order dated 24.10.2024 passed in the
OA No. 135/2024 in question, by letter No.-2116/Mineral/2024-25
dated 05.11.2024, in order to clarify the situation from the Divisional
Director, Social Forestry Division, Prayagraj, by letter No.-1447/15-1

dated 09.11.2024, the said ordinary sand block number-31 has been
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12.

13.

14.

That on the basis of the Forest No Objection Certificate submitted by
the Divisional Director, Social Forestry Division, Prayagraj, dated
24.09.2024, the said block number-31 is outside the eco-sensitive
zone of Kachhua Wildlife Sanctuary. Therefore, the said block
number-31 is not covered by OA number-135/2024 Khushboo Singh

vs. State of Uttar Pradesh and others.

That ordinary sand mining area mentioned at serial number 4 of the
above table, Tehsil Meja, Village Paranipur Block No.-32, area 5.00
hectare, for which Forest No ijection Certificate dated 06.09.2019
was fssued by the Forest Department, for setting on mining
exemption, advertisement was published under the provisions of UP
Sub-Mineral (Exemption) Rules-2021, on the basis of the highest bid
received, a letter of intent was issued in favour of M/s Singh
Construction Pro. Shri Dheeraj Singh son of Shri Kamalakar Singh
resident of Village and Post Ghurpur, Tehsil Bara, Prayagraj vide

letter humber-1542/ Mineral /2022-23 dated 09.09.2022.

That in ithe course of preparing the new District Survey Report 2024,
for the said ordinary sand block number-32, forest clearance
certifiéate was not given by the Divisional Director, Social Forestry
Division, Prayagraj, letter number-436/15-1 dated 08.08.2024 as it
falls within the boundary (10 km) of the Ecq-sensitive Zone of
Kachhua Wildlife Sanctuary, on the basis of which the mining lease

was cancelled by order number-1690/Mineral/2024-25 dated

Director, Social Forestry Division, Prayagraj, in order to clarify the
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situation from the Divisional Director, Social Forestry Division,
Prayagraj. No. 1447/15-1 dated 09.11.2024, the said ordinary sand
block number-32 has been stated to be within the boundary (10 km)

of the eco-sensitive zone of Kachhua Wildlife Sanctuary.

Hence, in the said ordinary sand block number-32, only the
action of issuing letter of intent has been taken, which has been
canceled by order dated 22.08.2024. Thus, no mining operation has

been done in the said block.

15. That ordinary sand mining area mentioned at serial 'number-5 of the
above table, Tehsil Meja Village Paranipur Block No.-33, Area-5.00
Hectare, for which Forest No Objection Certificate dated 06.09.2019
was issued by the Forest Department, for setﬂing on mining
exemption, was advertised under the provisions of UP Sub Mineral
(Exemption) Rules-2021, on the basis of the highest bid received, a
letter of intent was issued in favour of M/s Gayatri Construction Pro
Mrs. Gayatri Singh resident Phase-2 Soyepur, Pandeypur, Varanasi
by letter number-2514/ Mineral / 2023-24 dated 25.01.2024.

In the course of preparing the new District Survey Report
2024, for the said ordinary sand block number-33, forest clearance
certificate was not given by the Divisional Director, Social Forestry
Division, Prayagraj, letter number-436/15-1 dated 08.08.2024 as it
fell within the boundary (10 km) of the Eco-sensitive Zone of
Kachhua Wildlife Sanctuary, on the basis of which the mining lease

was cancelled by order number-1691/Mineral/2024-25 dated

2.08.2024 and in compliance with the order dated 24.10.2024
in the OA No0.-135/2024, in question letter number-

2116/Mineral/2024-25 dated 05.11.2024 was issued by the

|
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Divisional Director, Social Forestry Division, Prayagraj in order to
clarify the situation from the Divisional Director, Social Forestry
Division, Prayagraj. No. 1447/15-1 dated 09.11.2024, the said
ordinary sand block number-33 has been stated to be within the

boundary (10 km) of the eco-sensitive zone of Kachhua Wildlife

Sanctuary.

Hence, in the said ordinary sand block number-33, only the
action of issuing letter of intent has been taken, which has been
canceled by order dated 22.08.2024. Thus, no mining operation has

been done in the said block.

That ordinary sand mining area marked at serial number 6 of the

above table, Tehsil Meja, Village Bhuipara Block No. 34, area 5.00
hectare, for which Forest No Objection Certificate dated 06.09.2019
was issued by the Forest Debartment, for set\tling on mining
exemption, advertisement was published under the provisions of UP
Sub Mineral (Exemption) Rules-2021, and on the basis of the
highest bid received, a letter of intent was issued in favour of Shri
Arun Kumar Singh son of Shri Dharmendra Pratap Singh resident of
Village Manda Khas Tappa Manda, Tehsil Meja, Prayagraj by letter
number-1543/ Mineral / 2022-23 dated 09.09.2022. Due to violation
of Rule-35 of UP Sub Mineral (Prevention) Rules-2021 by the
highest bidder, the said letter of intent dated 09.09.2022 has been
cancelled by order No. 508/ Mineral /2023-24 dated 29.05.2023
under Rule-60 (1), and the total amount of Rs. 30,60,000.00
deposited as first installment and security for the said mining area
cen forfeited in favor of the State Government and in

compliance with the order dated 24.10.2024 passed in the OA No.

e
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/’ 135/2024 in question, in order to clarify the situation from the
/ Divisional Director, Social Forestry Division, Prayagraj by letter No.
/

‘ 2116/ Mineral / 2024-25 dated 05. 11.2024, the Divisional Director,

Social Forestry Division, Prayagraj has issued letter No. 1447/15-1
dated By 09.11.2024, the said ordinary sand block number-34 has
been declared to be within the boundary (10 km) of the eco-sensitive
zone ;)f Kachhua Wildlife Sanctuary. Due to the cancellation of the
said letter of intent, the conditional consent dated 30.06.2023 issued
by State Board has been made ineffective till further orders by letter

no.-H 16249/C-2/INGT-72/2024 - dated 27.08.2024 of Chief

Environmental officer.

Hence, the proceeding of issuing only letter of intent in the
said ordinary sand block number-34 has ben done which has been
‘ |

“canceled by order dated 29.05.2023. Thus no mining operation has

been done in the said section.

17. That in para 14 of order dated 24.10.2024 passéd in OA No.-
135/2024 Khushboo Singh Vs. State of U.P. and others, the
respondent No. 6 in which Shri Arun Kumar Singh son of
Dharmendra Pratap Singh is mentioned in the above mentioned

name, which is wrongly mentioned, which is later mentioned as

opposite party number 9.

It is clear from the above mentioned facts that ordinary sand

Advocate Nelarv
H.Q All¢|
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19.

sand block number-32, 33 and 34 mentioned in table number 4, 5
and 6, in which mining lease has not been executed and no mining
operation of any kind has been done in the said blocks. Hence, no
mining operation of any kind is being conducted in the foothills of
river Ganga within the boundary of eco-sensitive zone of Kachhua

Wildlife Sanctuary in district Prayagraj.

It is further humbly submitted that apart from above the answering
respondent is duty bound to follow all directions issued by this

Hon'ble Tribunal in the matter in its letter and spirit.

That the facts stated in the above reply are based on the
information derived from official record as such they true and
correct as per personal knowledge and belief of the deponent. No

part of same is false and nothing material has been concealed

therefrom. ' \‘t

A
Respo nt No.03

Through Counsel

(Muncon vERMA)

ADVOCATE FOR RESPONDENT NO.03
Ch. No.50, Old Block
Supreme Court of India

New Delhi-110001

(M) 9810108098

E-mail: mvermadv@gmail.com




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

Original Application No.135/2024

Khusbu Singh ...Applicant

Versus

State of U.P. & Ors. ...Respondents

AFFIDAVIT
|, Ravindra kumar Mander aged about 41 years, Prayagraj presently at
New Delhi do hereby solemnly affirm and state as under:-
1. That the deponent is posted in above capacity as such he is fully
conversant with the facts of the case as such is competent to swear in
-this affidavit.
2. That | have read the accompanying reply to the Original Application
No.135/2024 Khusbu singh Vs State of U.P. & Ors. filed by applicant

and understood the contents thereof the same are true and correct as

per my personal knowledge and belief.

That the Annexures accompanying are true and correct copies of their
pective originals. '

e
Deponent

"VERIFICATION:

I, the above named deponent do hereby verify that the céntents of above
affidavit are true and correct as per knowledge and belief, no part of it is false

[

===l and nothing material has been concealed therefrom.

Deponent
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22, In these circumstances, we dircct Member Sccretary, UPPCB ond
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